19. 06. 2013 J-1 PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)
19.06.2013

COURT NO.7
HON'BLE MR. JUSTICE G.S. SISTANI

FOR PRONOUNCEMENT OF JUDGMENT AT 12.00 NOON

1. W.P.(C) 4165/2011 MANAGEMENT EDUCATION & RESEARCH R.K. SAINI
INSTITUTE AMITESH KUMAR
Vs. NATIONAL COUNCIL FOR ARUN BIRBAL
TEACHERS' EDUCATION & ANR. MUKUL TALWAR

S. MOHAPATRA

2. W.P.(C) 7114/2011 G.D.MEMORIAL COLLEGE OF SANJAY SHARWAT
CM 16246/2011 EDUCATION AMIESH KUMAR
Vs. NATIONAL COUNCIL FOR
TEACHERS' EDUCATION & ANR.

HIGH COURT OF DELHI
18TH JUNE, 2013 REGISTRAR (LISTING)



